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Shri- Vlrendro’Smgh aged about 44 years
“sforShri Mongo’r Ramr/o 1423/1, Block-A
~Indira NogoraLucknow
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Cenircl Admlmsirahve Tnbunal
Lucknow Bench Lucknow

"1 CP.N0.67/20051n O.A. No;248/1996

f

xMondoy this the 16t doy of Morch 2009

i
Hon ble Shri Shanker Rcuu Member (J)
i * ‘Hon’ble Dr. AK. Mishra, Mémber (A)
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1 | Applicant
(By Adv_o_co’r“e; Shri Alok Trivedi) y
| !
I ;
i Versus ;H
' _T. AP, Mlshro aged about 53 years ,
- Chief AdmlmsTrOTNe Officer (Construction)
Nor’rhern Ronwoy New Delhi ?
. ‘ i
2. Dhorom Slngh 5‘
~ Chief Administrative Officer (Cons'rruchon)
L NorThern Railway, ';
, Luckn@w D|V|S|on Lucknow j
3. Si Vlvek Sohoy -
Presenﬂy posted as the Generol Monober |
“North Cen'rrol Rculwoy Subedargan, Allohqbod
; ; ..Respondefits
“(None for responden’rs)
D ORDER(ORAL)
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Shri Shanket Raju: t
i

.
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‘What ,we find that durlng the pen ency of this contempt

8
ii'

) pe’m‘lon MA 560/2008 has been filed b;f1 the opplucon’r whereby

|

a represen’ro’ﬂon for regulorlzohon in Group ‘C’' has been made.

+! 1

Represen’rohon has been forwarded ’ro ‘the DRM (Lit), North

) \

Cen’rrol Ronwoy Allahabad,
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2. With o dlrechon to. the respon em‘s to consider the )
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represen’ro’non in- Tune with the d|rec’r|ons of the Tribunal to
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'regula}ize the applicant in Group ‘C' With all benefits, this CP

é’ronds_: disppSed,of. Notices are discharged. This shall be done

within.a .pe‘:"ri:od.of three months from the date of receipt of a-

) H copy of ’rhis?’i;forder‘.- In case the applicant:is still aggrieved, it shall
~ accordance with law. No costs,
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~(Dr. AK: M‘:i;.i}hrai)
- ‘Member (A)

- be open 1o him to take appropriate legal remedy  in

( Shanker Raju )
Member (J)
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